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Sbrl Kapur SbICh: It directly Mr. 8peaker: Order, order. lie 

arises out of the original question. .bould put the question to tbe Ohm. 

Mr. Speaker: The only dlfllculty Sa 
that I liave to decide. 

Ibrl BbllCWat ilia Asad: If Gov-
ernment cannot thinlt of tota!ly 
banning political parties. Is Govern-
ment going to take such measures u 
can be effective during elections 
againllt religioUs and other propa-
ganda which goes against the secular 
type of elections in our country? 

Sbrl b/l'anatha Bao: All I Baid ear-
l"·,,, sec. 153 of IPC is sufficient to 
meet the situation. Then there II 
sec. 123 of the Representation Of tbe 
People Act which together with Bee. 
125 of the same Act is sufficient. If 
any new situation arises, the arm of 
the law is long enough to meet it. 

Sbri TIIIsbldas ladhav: May I 
know the names at the communal 
parties and organisations in the coun-
try? 

Mr. Speaker: They have not been 
able to define them. 

Shri S. N. Chatorvedl: Are there 
any political parties whose member-
ship i. confined to only ·particular 
communities? If so, what is the dilll-
culty in defining them as communal 
parties? 

Mr. Speaker: HE' is arguing. 
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Sbri BamuatbaD Cbettlar: May I 
know whether the report of this com-
mittee referred to by the hon. Deputy 
Minister will be placed on the Table 
of the House? 

Shrl larauatba Rao: Which report? 

Sbrl aa-tbaD. Chdtlar: The 
committee which had gone into thil 
question. 

Shri Ra_tbaD. ChettlBr: He 
asked me. 

Mr. Speaker: It he uked him, he 
need not answer It. Next queBtlOlL 
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The MlDbter of Food and ApIca]-
1ve (Shrl C. Subramaulam): There 
la no question of favour conferred. 
As a ",atter of fact, even earlier 
P"klstan indicated that they had 
about a lakh of was for disposal and 

aaked us whether we would be 
intere.ted in iI. No doubt at thia 
time we required this rice badly and 
it was made available not as charity 
or any such thing. We are paying 
for it with corresponding goods. It is 
purely a trade agreement. 
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Shrl C. Subramanlam: Yes, Sir; we 
have concluded' agreements with 
Thailand and Cambodia for the 
import of rice. But perhaps because 
this was made available to us at a 
particular time they think that they 
had COme to our help. To a certain 
extent it may be true. 

ShrlmaU Savltrl Nlcam: At what 
rate has this rice been purchased and 
II it cheaper than Cambodia rice or 
rice from other countries? 

Shri C. Subramanlam: I do not 
think it would be advisable to dis-
close the price pail! to each country. 

Shri S. C. Samania: May I know 
whether we were importing food-
grains before from Pakistan and If .0 
how much? Why has this barter 
agreement been executed? 

!llarl C. Subramanlam: Not to my 
knowledge. No rice has been import-
ed from Pakistan. 

Shrl Subodh 1IaDa4a: May I know 
the quantity purchased from Pakis-
tan? 

Shr! C. Subrllmaulam: The quan-
tity that has been given II 70,000 
tons but this il an insignificant part 
of our requirements. 

Mr. Speaker: Shri Dhaon, Shrl B. P. 
Yadava-I find the names but they 
do not stand up. 

Shrl P. O. Sen: May I know the 
quantity of rice 80 far received by us 
and the reciprocal exchange of goods 
that We are .ending there? 
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Shri D. R. Chavan: Some quan-

tity has been received. With regard 
to rice-70,OOO tons-by the end of 
this year, that is December, all the 
quantity will be delivered .for ship-
ment to India. The goods which are 
likely til be purchased by Pakistan, 
as I have mentioned on an earlier 
occasion while replying to a question, 
would be, coal worth Rs. 200 lakhs, 
bin leaves Rs. 40 lakhs, spices Rs. 40 
lakhs, limestone Rs. 10 lakhs, urn-
brela fittings Rs. 12 lakhs, stone boul-
ders Rs. 12 lakhs and crude dr~s and 
railway equipment, RI. 40 lakha. 

Shri Blahyaaath 801: May I know 
whether tIIfi commodities to be ex-
ported to Pakistan on a barter basis 
have got the lIIDIe rate of pricea there 
which they pave got in lndia? 

Shri C. SabJ:amaalaun: The price is 
Dellotiated on the baais of the interna-
tional prices fOr these goods. 

8hr1 S. M. 1Iuaerjee: Apart tram 
the rice which We are receiving under 
the barter agreement, may I know 
whether it is a fact that Pakistan 
also promised to help us with wheat 
and, if so, may I know whether any 
agreement has been reached and, If 
80, may I know the detaUs of the 
agre~ment? 

Shrl C. SllbramaaJam: No, Sir. ". 
a matter of fact. lome wheat was 
offered to US but we found that the 
quality was not good eno~h to be 
purchased. 

ShrI K. N. Tlwary: Is it a short 
term or a long term arrangement, and 
If it is a long term arrangement, why 
is it so aDd what would be the 
terms? 

Shri. C. SallramaaJam: This one is 
an arrangement for the IUppiy of 
70,000 tom of rice. 

8hr1 P. B. Cllakra'l'eriI: What is tha 
total amount of money and the 
volume of the goods for the export of 
which an agreement has been entered 
intet with Pakistan? ' 

8hrl D. B. Cbavaa: I have jUlt now 
mentioned the goods likely to be pur-
chased by Pakistan. 

Shri P, C. Borooah: May I know 
whether it is a fact that the oller of 
Pakistan to divert their American 
grain ship to India has been declined 
and may I know why. when this 
country is short of foodgrains, this 
oller has been declined? 

Sbrl C. SllllrlUllaDiam: We wanted a 
few ships to be di vertect which would 
be available for us before the 15th 
Or 20th 'september. The ship ollered 
by Pakistan would be arriving here 
only at the end of September. At 
that time we would be getting mallJ' 
more ships. 

ShrI P. B. Patel: In view of the 
l1Ot-so-good relations with Pakistan.. 
may I know the reasons Why this 
country has been put to so much 
humiliation by importing rice from 
Pakistan aDd am I to understand that 
the country would be dying without 
Pakistan rice? . 

Sbrl C. Sull ............. : I do not see 
any humiliation in this. It is a trade 
pact and We are having trade rela-
tions with Pakistan with regard to 
many other things. 

8hrl Sham Lal Sarat: May I know 
if It is a fact that the selection of 
goods to be exported to Pakistan 
from here has been leading to paucity 
in those commodities, especially when 
lime stone is in very short supply 
throughout the country-which I. re-
quired for steel industries, along with 
cement-and has any consideratiOlli 
been given to the aspect whether we 
could alIord to spare 11mestone for ex-
port to Pakistan? 

ShrI C. Sullnmalllam: We have 
enough quantity of limestone to be 
exported. 

Drl D. C. Sharma: May I know If 
the oller for tha barter deal came 
from Pakiltan or whether the MinIs-
ter of Food and Agriculture went to 
Pakistan or wrota to ~ 10 
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,eome to our rescue by giving us so new sUllestion made by the hOD. 
many tons of rice? Member. 

8hr1 C. SubramaDlam: I already 
atated that ·there was a previous ofter 
to supply one lakh tons which they 
.aaid they had in surplus to their re-
quirements and therefore, in view of 
the difficult situation here we wanted 
to find out whether that would be 
avallable to us and after negotiation 
they found that they 'COuld supply 
-only 70,000 tons, 

8hrl Buappa: For what part of the 
·eountry is this imported .rice mllant 
1or7 

IJIui C. 8ab~: I'or the 
·States on the western coast. 

8hrI D. I. NaIk: What will be the 
·quaUty of this rice which Is to be 
.imported from Paki~81'88 or 
·tIne? 

8hr1 Do a. Chuan: The quallty 
would be doshl· r1c&-parbo11ed and 
:kIlnsanl rice; two varieties. 

Dr. Ranen Sen: In view of the 
shortage ot fish In West Bengal and 
in view of the fact that Pakistan baa 
got enough fish to o1ter to West 
:Bengal, did It occur to the Govern-
ment of India .to try to enter into a 
barter agreement with Pakistan in 
respect of fish? 

Shrl C. Subl'lUlllUlJam: There is al-
ready import of fish from East PakIs-
18n to West Bengal. 

Mr. Speaker: They want a barter 
agreement for a considerable quan-
tity. 

Shrl Kapur S1qh: Do the Govern-
ment realiSe that uninhibited trade 
eontacts are the best way of aclrlev-
1ng mutual goodwill between coun-
tries and if so, may I know whether 
'Government propose to 1Il8Jdmlse 
trade relations with Paldatan? 

Shri O. Sabramalda .. : ·There are 
1I1ready trade relations existing bet-
ween Pakistan and :India. There Ia no 

Shri Kapur Slqh: He did not 
catch the point of my question. I 
know there are trade relatiOns al-
ready existing. I asked, "Do _ the 
Government propose to maximise 
these trade contacts?" 

Shrl O. Subl'lllllall1a .. : I am not 
the Minister in charge Of Commerce. 
He should put that question to the 
Minister of Commerce. 

Shrlmatl Beau ChaUavarCt,: fill 
It known to the Government that 
fish Is in very very abort sUPPly In 

'Calcutta, unknown In the hlatory of 
Calcutta and that the quantity that 
used to come from Pakistan haa been 
cut down very drastically? May I 
know whether under thla barter 
agreement, this quution of makiDI 
up the short-supply of fish to Wed 
Bengal would be considered? 

Shri O. SabramaDlam: I'Ish Is now 
being exported on OGL from East 
Pakistan to West Bengal. There haa 
been some restriction with regard to 
the prices in West Bengal. That haa 
disrupted the supply. Therefore, It 
is purely a question of making those 
adjustments Bnd the question of bar-
ter does not arise. As a matter of 
fact, It is on OGL now. 

~m~!rn~iltm: 
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t, 
ShrImati BeIIab Bubtald: In 

view of the Pakistan'. declared deci-
sion to use American arms alainst 
India, may I know whether the Goy-
emment think that this barter agree-
lIIent Ia an honourable qreement1 
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Mr. Speaker: It is a matter ot 

opinion. 

Shn S. IN. Chatu"edl: May 1 know 
If any account has been taken of the 
exchange of bullets with Pakistan In 
this barter agreement? 

Mr. Speaker: Next question. 

Paradeep POrt 

+ 
( Shri Yashpal Singh: 
I Shrl Sureadranalh Dwivetly: I Shri Kashl Ram Gupta: 

Sbn Namblar: 
Shrl Laxml Dasa: 

on9. ~ Sbrl Imbichibava: 
1 Shrl M. N. Swamy: ! Dr. Saradlsh BoT: 

Shn P. K. OeD: 
Shrl Gullhau: 

LShrl Go .... luulIlda MohaDty: 

Will the Minister of Transport be 
pleased to state: 

(a) whether any representation hal 
been received from the Government 
of Orilsa for ftnanclng and taking 
over the construction of Paradeep 
Port in Orissa a. a Central Project: 

(b) whether any report about the 
progrelS of the construction of Para-
deep Port and the actual amount 
apent therein has also been received: 

(C) whether Government are aware 
of complaints about irregular spene!-
Ing In the project; and 

(d) whether the present construc-
tion work Is being supervised by any 
Of the Central experts on ports? 

TIle Minister 01 TrBDsport (Shrl 
RaJ Bahadur): (a) and (b). Yes, Sir. 

(c) Government are aware of cer-
tain report. which have appeared In 
the Press on the subject. The project 
Is however being executed by the 
State GOVl!l'nment IUld it i. for the 
State Government to consider the 
~plaints. 

(d) No, Sir. 
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